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.Islands with a view to counter-
balance the additional cost of living 
there; 

(b) if so, the rate of additional 
;allowance to be paid to those em-
,Ployees; 

(C) what categories of Government 
.employees will benefit from this com-
jleJlSatory allowance; and 

,(d) whether it will satisfy the de-
/lIUUld of ·non-gazetted employees for 
.33 1/3 per cent. additional allowan-
.c:e? 

• The MiDIster of State iD. the MiDIIRr 
., Rome Mairs (Shrl Datar): (a) 
to (4). There have been frequent re-
j)re!lentations from the emplyoees of 
;the Andaman and Nicobar Adminis-
·,tration for the grant of an allowance 
,to compensate tbe high cost of living 
:in the Islands. 

The Government have decided to 
,aanction a compensatory allowance 
@ 7l per cent of basic pay to persom 

.1oc:ally recruited for service under 
·the Andaman Administration and in 
receipt of basic pay ·below Rs. 500 
:p.m. subject to marginal adjustment. 

This allowance will not be admi-
\IIsible to persons recruited QJ:" deputed 
from the mainland for ser.vice in the 
Andaman and Nicobar Islands, who 
are already in receipt of Andaman 
·Special Pay. 

Coal Mines ill Khasi Jaintia Bllls 

lZ'I''I'. Shrlmatl JyotsDa ChaDda: 
Will the Minister of MiDes and Pael 
be pl eased to state: 

(a) whether Government granted 
JUly Licence or Licences for opera-
tion of coal mine or miD.es in Khasi 
..Jaintia Hills district (Assam) in last 
five years; 

(b) how many applications are 
-pending before Government for such 
mining rights; and 

(c) when Governmellt prepose to 
,;rant these licences! 

The MiDister of an.. IUI4 FIlet 
(SIII"I K. D. Malaviya): (a) to IC). 
Mineral conc:essi.ons for operatiOln. of 
coalmines under the Mineral Conces-
sion Rules are granted by the State 
Government, though the prior appro-
val of the Central Government has to 
.\>to obtained. The information avail-
able with the Central Gove~t 
shows that during the last five ye8l'll, 
only one new mining lease was gran-
ted for coal in Khasi J aintia Hills 
district (Assam) . 

Certificate Coarse iD. Assamese iD. 
Deihl UDiversity 

1118. Shrl P. C. Borooah: Will the 
Minister of Education be pleased to 
state: 

(a) whether Delhi University pro-
poses to introduce a certificate course 
in Assamese language; and 

(b) if so, what are the details ot the 
scheme? 

The Minister of EdacatiOD (Dr . 
K. L. Shrimali): (a) and (b). No, Sir. 
However, the University autboritiee 
are in correspondence with the Assam 
Government with regard to the 
latter's suggestion for the inclusion of 
Assamese as a subject of study for 
B.A. (Pass) Course. 

AUowlUlCllll to Pollee OJIeers in Deihl 

lZ'I'B. Shrlmati Savltri Nigam: Will 
the Minister of Rome Mails be 
pleased to state: 

(a) whether any clothing allo,y.-ance 
was given in initial stages to the InS-
pectors, Sub-Inspectors, Assistant 
Sub-Inspectors and Constables in 
Delhi, and if so, at what rate; and 

(b) whether any House Rent Allow-
ance or conveyance Allowance was 
being given to the Police OftIcers and 
it so, at what rate? 

The MIDIster af State in the MIDiII-
try of Rome Mairs (Shrl Datu): (a) 
No clothing allowance is given. But 
on their first appointment to Pollee 
Service, they are supplied with uDi-
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forms at Governmeni cost· in acc0rd-
ance with the scales laid down from 

. ;time' to time. These uniforms are re-
placed at regular intervals free of 

.cost. 
<b) A statement is laid on the Table 

of the House. [See Appendix n, An_ 
.nexure No. 42.] 

Coal Shortage in Gajarat 

1288. 8hri Yajulk: Will the Min-
Uter of Miaes anc1 Fuel be pleued to 
state: 

<a) whether large number of sma1I 
. factories have been closed down in 
Gujarat State due to want of coal; 

<b) whether Government have re-
.ceived an representations from sucb 
.coal using factories and merchant or-
ganisations; and 

(C) the action taken in the matter? 

The MillilIter of Miaes;uut Fllel 
(Shri K. D. Malaviya): <a) to (c). 

Government have received no speci-
fic report of closure of any important 
industrial unit in Gujarat due to 
shortage of coal. Reports of occa-
sional shortages and low stock posi-
tion are, however, received from U-
:to time and in such cases immediate 
supplies are rushed by way of ape-
~ial and preferential allotments and 
diversion from other consumers who 
may have adequate stocks of coal 
In order to ensure more regular and 
satisfactory supplies, the State Go''1!l1I.-
ment of Gujarat have agreed tI> c:reate 
coal dumps at Ahmedabad, BanIda, 
Surat, Bulsar and Viramgam. The 
suitability of these stations for dumps 
is being examined in consultation 
with the Railways. 

TralDID« Centre lor the Allalt BUDd, 
D.fW'a DIm 

1281. Shri IDdrajit Gupta: Will the 
Minister of EdaeaUoa be pleased to 
state: 

(a) whether it is a fact that the 
workers employed in the Sheltered 

Workshop under the Training Centft 
for the Adult Blind at Debra Dun 
have been submitting their grievances 
to the authorities for several years 
without redress; 

(b) whether there is an proposal 
to increase their emoluments and 
grant them any old-age benefits; and 

(c) whether any surplus has accrued 
to the Workshop from the sale pr0-
ceeds of its produce since its incep-
tion? 

The MinIster of Edueatioa <Dr. 
K. L. 8hrlmall): (a) No, Sir. 

(b) A proposal to increase the 
wage rates for chair canning is under 
examination. There is, however, no 
proposal to grant any old age bene-
ats because the Sheltered Workshop 
does not alford employment on a per-
manent basis, the normal duration of 
a worker's stay being three. 7ears. 

(c) No, Sir. 

SdIoob III Tents In DeDd 

1_. Shrl .Jedhe: Will the MIniS. 
ter of Ec1ueatiou be pleased to sta~ 

<a) ·the total number of schools III 
Delhi being IrW1 ~ tents at present; 

(b) the amoWJt of rent paid by each 
school for these tents per month; 

<c) the names of schools which will 
be having their pucca school building 
during the coming summer vacatlo!l 
of 1962; and 

< d) the reasons for not having the 
pucca schOOl buildings by other re_ 
maining schools? 

The MiDister of Education (Dr. 
K. L. ShrImall): 
(a) (i) Government School 

Cii) Schools run by 
Loca1 Bodies 

(b) (i) Government 
Schools 

31 

102 

R.. 10,433 per 
month for all 
tbe schools 

Cii) Schools run by Rs. 23,327 per 
local bodies month for UI 

the ."hoc,1s 




